78  Written Answers

1985 regarding shortfall in filling up reser-
ved quota for Scheduled Castes/Scheduled
Tribes and state :

(a) whether the information asked for
therein has been collected;

(b) if so, whether the same will be
laid on the Table of the House; and

(c) if not, the reasons for delay ?

THE MINISTER ON PARLIA.
MENTARY AFFAIRS AND TOURISM
(SHRI H. K. L. BHAGAT) : (a) to (c). The
requisite information has already been sent
to the Department of Parliamentary Affairs.
The report is scheduled to be laid on the
Table of the Lok Sabha on 19,12,1985.

Collections of Tax Revenue of Different
States in 1892-83, 1983-84

3814. SHRI AJOY BISWAS: Will
the Minister of FINANCE be pleased to
state what was the collection of tax revenue
of different States from their own resources
in 1932-83 and 1983-84 (State-wise) ?

THE MINISTER OF STATE IN THE
MINISTRY .OF FINANCE (SHRI JANAR-
DHANA POOJARY) : A Statement is
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attached.
Statement
Rs, in crores
1982-83  1983-84 "

(Afc) R.E.

1 2 3 4
1. Andhra Pradesh  808.39 1031.73
2. Assam 108.35  123.69
3. Bibar 331.48  466.52
4, Gujarat 763.03  875.49
5. Haryana 336.68 403.04
6. Himachal Pr. 47.86 55.11

7. Jammu and

Kashmir 61.89 71.44

1 2 3 4
8. Karnataka 674,10  798.09
9. Kerala 438.35 504.34
10. Madhya Pr, 558.25 628 60
11, Maharashtra 164798 1745.69
12. Manipur 4,11 5.20
13" Meghalaya 27.37 7.30
14, Nagaland 6.48 1.57
15. Orissa 173.62  208.18
16. Punjab 490.47  543.11
17. Rajasthan 389.47 430.02
18. Sikkim 3.35 3.51
19. Tamil Nadu 1011.53 1131.37
20, Tripura 6.13 6.96
2]. Uttar Pr. 929.30  990.30
22. West Bengal 637.88 787.36

Total 9486 07 108-2—4.—6;
[Translation]

Adverse Comments by RBI on Account-
ing System of Maharashtra Savings

3815 SHRI RAJ KUMAR RAI : Wil
the Minister of FINANCE be pleased to
state :

(a) whether the Reserve Bank of India
has commented adversely on the account-
ing system of Maharashtra Savings ;

(b) whether it is a fact that money is
not being refunded to the investors and
they are being harassed ; and

(e if

so, the steps being taken by

Government to protect the interests of the
employees and investors ?

MINISTRY

THE MINISTER OF STATE IN THE

OF

FINANCE (SHRI

JANARDHANA POOJARY) : (a) Reserve
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Bank of India has reported that it has not
commented adversely on the accounting
system of ‘Maharashtra Savings’ a proprie-
tory concern having its Head Office at
Bombay and administrative office at New
Delhi.

(b) and (c¢). In accordance with the
provisions of Chapter 111-C of the Reserve
Bank of India Act, 1934, unincorporated
bodies are prohibited from accepting depo-
sits in excess of certain specified numbers.
In terms of the provisions of this Act, it is
for tte State Government concerned to
create the necessary machinery to enforce
the provisions of the Act. Reserve Bank of
India has already addressed all the State
Governments to create the necessary machi-
nery.

On receipt of certain complaints alleg-
ing non-payment of deposits by ‘Maharash-
tra Savings’, Reserve Bank of India has
forwarded the same to the Government of
Maharashtra for taking appropriate action.
In the meanwhile, ‘Maharashtra Savings’
has filed a writ petition in the High Court
of Delhi challenging the constitutional
validity of Chapter III.C of the Reserve
Bank of India Act, 1934,

[ English)
Dr. S.R. Sen Committee Report

3815. SHRI C. P, THAKUR : Will the
Minister of FINANCE be pleased to state :

(a) whether it is a fact that a Com-
mittee headad by Dr, S. R Sen, Chairman,
International Food Research Institute,
Washington was appointed by the Reserve
Bark of India ;

(b) if so, whether the Committee has
submitted its report ;

(c) if so, recommendations of the Com-
mittee ; and

(d) the steps Government have taken to
implement the recommendations of the
Committee, particularly in regard to raising
of food production in Eastern Region ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI JANAR.-
DHANA POOJARY) : (a) Reserve Bank of
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India jointly with the National Bank for
Agriculture and Rural Development has set
up. a committee in November 1983 under
the Chairmanship of Dr. S. R. Sen to look
into the problems of Agriciltural Develop-
ment in the Eastern Region.

(b) to (d). Reserve Bank of India has
reported that the Committee in its report
has pointed out that accelerated agricul-
tural development in the Eastern Region in
India requires massive provisions of tube
wells and pump sets, improvement in drain-
age and water management tcchniques,
improved credit structure, research and
extension, power, better arrangements for
storage and marketing and setting up of
rural industries etc. The Reserve Bank
has fcrwarded the report of the committee
to the Chief Secretaries of the concerned
State Governments for their comments.
RBI has reported that the comments are
still await:d by thetn,

Fraud Detected at Podalakurn in
Nellore District Branch of State Bank
of India

3817. SHRI V. SOBHANADREES-
.WARA RAO :-

SHRI MANIK REDDY :
SHRI M. RAGHUMA

REDDY :

Will the Minister of FINANCE be
pleased to state :

(a) whether attention of Government
has been drawn to the press reports appear-
ing in ‘The Times of India’ of 3 November,
1985 where in it stated that fraud involv-
ing Rs.95,83 lakhs has been detected at the
State Bank of India Branch at Podalakuru
in Nellore District of Andbra Pradesh ;

(b) whether any enquiry has been con-
ducted into the matter ;

(c) if so, the findings of the enquiry ;
and

(d) the action taken by Government
against those held responsible ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI JANAR.
DHANA POOJARY) : (a) Yes, Sir,





